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ACAT/ORDER

PER MANU KUMAR GIRI, JM:-

This present captioned Miscellaneous Application has been filed
by the Assessee seeking extension of time for making payment of
cost imposed by the impugned order dated 21.07.2025 of this

Tribunal.




MA. No.182 /Chny/2025
In ITA No1342/Chny/2025

(AY 2017-18)
N.S. Sivaraj Vs. ITO W2(1) Erode

220
2. The Ld. Counsel for the Assessee, in the light of above
captioned petition/application, prayed for extension of time for

making the payment of cost.

3. Per contra, Mr. S. Praveen, Addl. CIT, Ld., DR has objected the
captioned application/petition.

4, We have heard the rival contentions and perused the material
on record. We further grant assessee 30 days time to deposit the
cost as mentioned in paragraph 5 of the impugned order of this
Tribunal. We make it clear that henceforth no further time will be
granted.

5. In the result, all the captioned Miscellaneous Application filed by

the Assessee is allowed in terms above.

Order pronounced on the 09" day of February 2026, in Chennai.
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